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OFFICE or Tl-IE carer JUDICIAL MAGISTRATE: wast DISTRICT: TIS I-IAZARI cotmrs DELHI
TMODIFICATION IN DUTY nosren or JIJDICIALMAGISTRATE FIRST cmss, was

roe THE MONTH OFJNOVEMBER -2025 C .

In view of the request of Ms. Moksha Barns, Ld. Judicial Magistrate First Class-11,
West District, Tis I-Iazari Courts, Delhi (Duty Magistrate on 19-11-2025) for exchange of her duty, the
following modification in the Duty Roster of Judicial Magistrate First Class, West District, Delhi for the
month of November-2025 (reference No. 2481—2535/CJlVl(West)/DR/202.5 Dated 25-10-2025) is being

made:-

Name of the Judicial-ii./lagistrate First Classy C V Working dayis Holiday fhoom No.
‘No.

I R/0 2072, Delhi Administration Flats, Gulabi Bagh ,
0| i Ms. Moksha Bains, ta. we-11 is-1}-3% 31

loam /l
I 02 ' Ms. Anamika, JMFC (Mahila Court-06) ' 19-11-2025 C‘ C

R/o l-‘lat No. 106, Type- IV, First Floor, rec: Judicial 1 I 349
| Residential Complex, Shahdara, Delhi — 110032 J

Rest of the conditions shall remain unchanged in the modified Duty Roster of Judicial
Magistrate First Class, West District, Delhi for the month of October-2025 (reference No 2481-
2535/CJM(West)/DR/2025 Dated 25-10-2025). WW)

Chi 1 a ' ate
i est ' "ct, Delhi

Dated, ' ithe .;.g..-1/.=é’=<.».2.S‘Na..2.§.?.l..T.?.4D.f?§.........cJM0/vest)/on/2025
Copy forwarded for information and necessary action to:-
Ol. The I-Ion'ble Registrar General, High Court of Delhi, New Delhi

Through Ld. Principal District Br. Sessions Judge, (West),Delhi
0?. The Ld.Principal District 8: Sessions Judge, (HQ), Delhi
03. The Ld. Principal District 8: Sessions Judge, (West), Delhi
04. The Ld. Principal District & Sessions Judge all district Delhi/New Delhi
05. The Ld. officer lncharge, Pool Car, Tis I-Iazari Courts, Delhi
06. The Ld. CJM, all District, Delhi/New Delhi,
07. The Ld. ACJM 8; All Ld. Judicial Magistrate First Class West Disnict, Tis I-lazari Courts,Delhi.
08. 'I'he Director of Prosecution, Tis Hazari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis I-iazari Courts, Delhi
12. The Supdt:Jail. New Delhi/Lock-Up lncharge, Tis Hazari Courts, Delhi
13. The Admn. Officer(Judl), Hindi Department, R. No. 237, Tis I-iazari Courts, Delhi
14. Law Officer, Tihar Jail, Dcllz./New Delhi.
15. For Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 211, Tis i-lazari Courts, Delhi.
17. The Care Taking Branch (Hq) 8: West Tis 1-[azari Courts, Delhi
18. The Reader to the court of underszgned.
19. The Cash Branch, West District, Tis Hazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judge(West) District, Delhi
21 Office file
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